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GOVEINMLNT O INDIA
CLNTRAL 80ARD OF DLRECT TAXES

New Dejhi 2. o - 2. --75‘"
NOTIF1IC ATLON
INGOMET.AX

No, 8147 t In excrcise of the powqrs conferred by sub-sccotion
(1) of msection 122 of the Income~tax 4ct, 1961 (43 of 1961) and

of all other powers enabling it in thdt behalf and in wmodification
of notification No,754(F.No,261/12/74-{ITJ) dated 31=10=1974, the
Central Board of Direct Taxes hereby rect that the entries at

S1,Nos.1, 2, 8 and 6 in

the Schedule

the said Notification

shall be subastituted by ths following pentries =

SCHEDULE

~Incomg-tax Circl

S, No Range s Wards gnd Districts,
1 2 )
1. Range~I, Agra (1) Agra Circle
(114 ) Circle I, Agra|
(111; Special Survey] Circle, Agra
{#) Hathura Cizrcle
(v; Estate uty Cur Incometax Circle, JAgra
(vi) Firozabad Circle
2, Range~II, <gra (1; Circle~1I, Agr
(44) Ui, arh Circle
(144 ) Hathras Circle
{iv) Etah Circle
{v) Matnpuri Cirel
4. Special Range, (1; Special Circley Kanpur
Kanpur, (11 ) Companies Circ}w, Kanpur
(114 ) Fatehgarh Cirocle
{(1v)} Banda Circile.
{v) c.cs. IXI, IV gnd V, Kenpur,
6. Range~1I, (1) Circle~II exclyding Cirele-IX(1) &
Kanpur. 11(6). haﬂpur.
(11) Salary Vircle, |Kanpur
(119 ) Jhansi Circle, |[A=Ward and H-¥ward,
{itv) Unnao Circle
(v) Fatehpur Cirel
(vi) X.T.0. Admn,II, Kanpur
{vii) I.7.0. Collection~II, Kanpur
{viii) Etawali Circle,

Where an Income~tax Circle, Wa
thersof stands transferred by this Kot
to another Range, appeals arising out o
that Incore~tax Circle, ¥ard, or Distri
pending immediately bLefore the dute of
the Appellate Assistant Co missiocuer of
from whom that Income~tax Circle, “ard.
thereof is tranaferred to and dealt wit

Assistant Comulssionor of Income-tax of]

said Circle, Vard or district or part t

This Notification shuil tauake ef
c .

s Or Dinstrict or part
fiecation from one Range
f aasessments made in
ot or part thersof and
this Notificution before
Income-tax the Range
pr District or part
h by the Appellate
the Range to wiom that
hereof is transferred,

Fect from ( ~3 ~757,
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